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O.A.No. 964/05

ORDER DATED: 18.01.2007 1

None appéars for the Applic

(Respondent No. 6)
Ld. Counsel Mr. N.R.Sahu, on be :

R. C Behera, Ld. Counsel appearmg for Resp@n

files compliance report that necessary steps huve already
been taken and Applicant has been duly mformbd

Having heard Ld. Counselg for the
Respondcnts the case is disposed of as mfructwous |
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